Affidavit to be furnished by candidate alongwith nomination paper

Before the Returning Officer

for election to Legiséative Asserubly Bdar_ (name of the House)

from 22\, Nebiuagah - constituency
{ name of the constituency )

I1 \.'Ii'rl'.'n,d.f'ﬂ b iy SM'ﬁJ 5 mwdgy@{fmﬁwﬁ “r .ﬂ..nJ-E ﬂj._g,t Hd"“'{“‘h ﬂ_‘g{

aged £4

years, resident of jilage —Tak, Be.€ £5. Nabiwapai., S A “‘l";‘j"‘!—“ﬂf .

candidate at the above election, do hereby solemnly affirm and state on oath as under-
{Strike out whichever not applicable)

(1)  The following case(s) ivare pending against me in which cognizance has been
taken by the court-

(i

(1)

(i)

(iv)

(vl

Section of the Act and deseription of the offence for which cognizance
taken ;4 12 Umndiv SesHen — 17/ KA oded

£ 2y Under Caflen — 3 b.RA fAed

L3 Under Seedion — 4o i2? of TAC.
The Court which has taken copizance ;. ¢, § .01, Awrangithod

Liy 8.0 Cb® HNo ff_?ﬁ_
Case No, = = By meee

Ly & R. LSt NE JE‘TJ_'J“H:'?_F

{3 Goo. LareNy T e
Dxate of order of the Court taking cogm

- hl,--.—f-anr:r

Details of appealis) / application(s) for revision, etc., if any, filed against
above order taking cognizance |

NO



i2)

A,

That 1 give hereinbelow the details of the assets (immovable, movable, bank
balance, etc.) of myself, my spouse and dependents®;
Details of movable assets,

(Assets in joint name indicating the extent of joint ownership will also have 10 be given)

3, DE—EC‘I.'I.!‘.‘II.IEH‘J Self S[ﬂuu{:h anl‘.'ﬂfnﬁnt-l ngrﬁgﬂ{j Dep.:nd:n[.jl
Mo, MWame{s): Marme: Mame: ele,
. Leng Simell Vi'vak bung]  CholFrgy Mame:
(1) | Cash Ry. SOCO=cHlRy | Seet=rliy |poo0=m |8 ||pp=cn
o g
[¥3] BD::&mr: L A Y E T RE, 5 5don=mn fg Sooowas| Ry _H__ﬁg.grf-.
Financial A B Bak |, G Bousk = ok %
Institutions and |°F S-B. L. | Aauroiay :f;ﬂ:. o Tﬁu,ﬁgﬁ
Mon-Banking R%.90499=e B,L A5G- = o F
e G iz Bak | TET
C i LM
CIMpEAnES of O, B e PN-G
(i) | Bonds,
Debentures and
Shares in Ne Ne MNe Ne Ne
companics
(v} | Other Financial [ .f.c. o= |[L h2.M&
instruments FikitBqf | Fr2amy ray
NSS, Postal Re- spo00:0 |pg_wopices e MNe MNe
Savings, LIC,  |Me - 51247338) ye 510460337
Palicies, efc, [ B et I B L
e
(v) | Motor Vehicles Qereple Ao
f:mukm:s&?i} BRALE &TEE o) W " %
RL-§eocecnm
vy | Tewellery Gt Il
[E‘i"n‘ﬂ details of 250 Py o Ird Nf‘
weight and Ne A8 g2 B H :
value)
(wi} | Other assets, |y W&
such as values el o Me e MNe
of claims / ke -
interests
Note:  Value of Bonds 7 Shares £ Debeatures ax per the fatest mavked valie in Steck Exehange (n respecs

af liated compantes and oy per hooks in the case of non laed companies showld be given

*Dependent here means a person substantially dependents on the income of the candidane.




B. Details of Immovable assets
,::ft}mﬂha,;jﬂm in joine ovwnership indicaring the extent af joint ownership will alse have o
nalicate
5 Description Self Spouse(s) | Dependent-1 | Dependent-2 | Dependent-3,
Nao Mamels): Mame: Mame: gl
- Marne:
{1} | Agricultural Land = Tal, “Tel,
& Aabing Nt b
- Location(s) Nabinagal o Ne Ne
Benn 3.2 Acmg
- Survey number{s) 'ﬂ"-'l:“"?'-""' R Ly
- Extent { Total measuremient) B e R&- 3'&1.:?.---‘?'
- current market value 9.5 g Ryfaeeecst] '
J'u. J5 oo ey =
(i) | Nom-Agriculiural Land "'"“TJM —
) IRV S Tk
- Location{s) gl e W M2
- Survey number(s) Rﬁ-“"”"ﬂ[' [T L S Jille
- Extent { Total measurement)
- current market value
im} | Buildings (commercial md
residential)
- Locationts
-5 NC‘}'I .’{diur number{s) ™ P e o Ne
- Expent ( Total measurement)
- gurrent market value
(v} | Houses | Apartments, etc. . I
- Location(s) | 0% he Puter - -pney e M e M oa
- Survey  door numben(s) s QLAY
- Extent {Total measurement) & *1° o 2ic0amf-
- current market value -
Lan)
(v | Others
{such as nterest in property) Mo MO i M He




(3

| give hescinbelow the details of my liabilities / overdues o public financial
institutions and government dues -

[Note : Please give separate details for cach item]

§.No. | Description Name and address of Bank /| Amuunt outstanding |
Financial  Institution(s) /| 4800 oeeen
Department(s) -
aji1) | Loans from Banks v
Ne :
{0} Loans from financial —
Ty | Government dues {other than
income tax and wealth tax)
{MNo Due Certificate to be Np ?-L. o
enclosed in case holding or
having held any public office]
677 | Tncome Tax meluding : .
surcharge [Also indicate the Colinm folad P e fepridl 2 afnde Haves
assessment vear upto which 2cie+ezell RE 259000 ol
[ncome Tax Return filed, Pesepsmint puas = 1 13- B
Give also Permanent Account
Mumber (PAR)]
1o F
PAN NO AQXPSEES
i) Wealth Tax [Also indieate the
assessment yeur upto which
Wealth Tax rewurn filed.
calth Tax iled.] H " ~e
T | Sales Tax [Only in case of
proprictary business] NO Mo
(v} Property Tax
NO el




—19re
rateiculation — H*SIJHWN“W ]ﬁr;r:
{4) My educational qualifications are as under - flin — - AN %um‘t“ﬂ‘“

¥ .-;ﬂmg ~ BaRledl G
" ¢ P R T . T TR q\n-irﬂ ——
(GIVE DETAILS OF SCHOOL AND UNIVERSITY EDUEATIDN}

{Nmufﬁctmlfummshymddmymrm“dﬂchﬂwmumwasmmlmndmm

also be given.)
Bl

OV yaactns Kinkorh- L
DEPONENT

YERIFICATION

I, the deponent abovenamed, do hereby verify and declare that the comtents of this

affidavit are true and correct to the best of my knowledge and belicf, no part of it is false

aid niothing miaerial has beest concealed therefiom. 2%;321—,— W

Verified ata-45—= this the day of 30 %4500 e it 0™
mwwi"‘m Ricuial 5,4-??

DEPOMENT
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